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(a) whether it is a fact that agricul-
tural land' has been allotted to many
Government cmployees during the last
5 years and even at present land is being
allotted to them;

(b) if so, the area of land allotted
In each State and the basis of allot-
ment; and

(¢c) whether Government propose to
enact laws to cnsure that agricultural
land is allotted to oagriculturists only
and not to anybody clse?

THE MINISTER OF STATE OF
THF MINISTRY OF RURAL DEVE-
LOPMENT (SHRI HARINATHA
MISRA): (a) to (¢) For the distribution
of ceiling surplus agricultural land,
the priority is to be given to the land-
less agricultural workers particularly
those belonging to the scheduled castes
and scheduled tribes. No specific cate-
gory has been made for Government
servants as such. The States have
enacted laws in the light of these guide-
linsc which arc being implemented by
them. No information has come to the
notice of the Government of India that
agricultural land is being allotted
to Government employees.
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